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Notes of The Registry Order of The Tribunal 
  Heard Mr.N.R.Routray, learned counsel for the applicant 

who has filed a memo to withdraw the OA. 

2. Mr.S.Behera, learned Sr. counsel appeared for the 
respondents and submitted that there is an interim order 
dated 11.12.2014 with a direction to the respondents not 
to issue any appointment order. 

3. In view of the memo filed, the OA is treated to be 
disposed of as being withdrawn.  

4. Interim order dated 11.12.2014 stands vacated. 

5. There will be no order as to costs. 
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